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DELHI VIDHAN SABHA

LIST OF BUSINESS

Thursday, September 24, 1998/Ashvana 02, 1920 (Saka)
2.00 P.M.

(National Song - Vande Mataram)

QUESTIONS

Questions as entered in separate list to be asked and answers
given.

PAPERS TO BE LAID ON THE TABLE OF THE HOUSE

Prof. Jagdish “ukhi, “inister of Finance to lay on the Table
of the House a «copy of statutes (Notification
No.F.18(88)/1086 dated 19-8-1998) framed der Indraprastha
Vishwa Viidyalaya Act, 1998.

STATEMENT BY THE MINISTER

Km. Purnima Sethi, Minister of Food, Supplies §& Sncial
Welfare to make a statement in the House regarding preventive
steps taken by the Government. to control the prices of
vegetables in the market.

PRESENTATION OF REPORT OF BUSINESS ADVISORY COMMITTEE

Shri Rajendra Gunota:
Minister of Law § Legislative
Affairs)

Dr. A.K. Walia:

to present to the House the Eighteenth Report of the
Business Advisory Committee.

PRESENTATION OF THE REPORT OF THE COMMITTEE
ON PRIVATE MEMBERS' BILLS § RESOLUTIONS

Shri Ram Bhaj:
Shri Vasdev Kaptan:

to present to the House the Fifteenth Report of
the Committee on Private Members' Bills  and
Resolutions.

PRESENTATION OF THE REPORT OF THE COMMITTEE TO PROBE INTO

THE COMING UP OF A MULTI-STOREYED BULDING CALLED 'CHAVAN
RISHI APARTMENTS

Shri Rajendra Gupta;
Shri Deep Chand Bandhu:



i)

ii)

i)

ii)

(2)

to present to the House the Report of the Committee
to probe into the various aspects of the coming up of
a multi-storeyed building called 'Chavan Rishi
Apartments' in the Model Town Area of Delhi.

SPECIAL MENTION (RULE-287)

Matters to be raised by Members as entered in separate list.

LEGISLATIVE PROPOSALS

CONSIDERATION AND PASSING OF BILL

Prof. Jagdish Mukhi, Minister of Finance to move that the
'Delhi Tax on Luxuries (Amendment) Bill, 1996', as reported
by the Select Committee on 19-3-1997 be taken into
consideration.

ALSO to move that the Bill be passed.

Dr. Harsh Vardhan, Minister for Health & Education to move
that the 'Delhi Bhartiya Chikitsa Parishad Bill, 1998 (Bill
No.7 of 1998) be taken into consideration.

ALSO to move that the Bill be passed.

SHORT DURATION DISCUSSION

Shri Puran Chand Yogi:
Shri Alok Kumar:

to raise Short Duration Discussinrn regarding recent
increase in adulteration in edible o0il in Delhi which
resulted in several deaths and caused a fear psychosis
in the minds of masses.

Shri Jag Parvesh Chandra:
Shri Puran Chand Yogi:

to raise Short Duration Discussion regarding sky
rocketting prices of essential commodities.

P.N. GUPTA

SECRETARY
Hon'ble Members are requested to assemble in the Central Lawn

of 0Old Secretariat for a group photograph immediately after
the conclusion of the day's sitting.



